
(d) No, ... 

(e) The auaeationa made in Decem.-
ber 1979 by the then Secretary (De-

fence Production) are being consider-
ed and a review of the cadre structure 
of the officers in the DGI OrganiSa-
tion is under active  consideration of 
the Government. The cadre review is 
proposed to be completed as early as 
possible in consultation with Depart.. 
ment of Personnel & Administrative 
Reforms and the Ministry of Finance. 
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Appolatmeat of a IIlDdI AclhUu.rl In 
Marati Ltd. 

7560. SHRI CHANDRAPAL SHAI .. 
LANI: Will the Minister of INDUS-
TRY be pleased to state: 

<a) wbether provisions of the ofIl-
cial Langua&es Act are be1nI followed 
up in Marun Udyog Ltd.; aDd 

(b) if so, whether necessary action 
b.as been taken for tbe apPOJntmeat 
of Hindi Adhikari In executive ~ r  

at the initial stage? 

THE MINISTER OF STATE JR 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) and (b). The new Company has 
been incorporated recently. The ques-
tion of appointing Hindi Oftlcers etc. 
is under consideration. 

Patekar Wace Tribunal Award. 

'1561. SHltI SONTOSH MOHAN 
DEV: Will the Minister of LABOUR 
be pleased to atate: 

(a} the dailies in Assam 'Which have 
implemented the PaIekar Wage Tri-
bunal Award for Journalists and nOn-
journalists; and 

(b) when toe relI\aining dailies are 
likely to implement it? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR (SHRI-
MATI R'AM DULARI SINHA): (a) It 
has been reported by the State Gov-
ernment Of Assam that three dailies 
viz, The Assam Tribune, Assam Bani 
and Dainik Assam haVe implemented 
the recommendations of the Palekar 
Tribunals. 

(b) The matter has been taken up 
with the Government of Assam and 
their final report is awaited. 

Tr&DSfer 01 LA.F. BespoDSibUlties t. 

HAL 

7562. SHRI ANWAR AHMAD: 
SHRI BHEEKHABHAI: 

W:ll the Minister of DEFENCE be 
pleased to state: 

(a) whether the Air Force is regu-
larly transferrin, the IAF respcma-
biIities of HAL and other Organisa-
tions which in turn mar the career 
of Civilian employees; and 

(b) it so, the reasons why emplo-
yees are also not tranferred alooa-
with the responsibilities to improve 
their career proapec:ta , 



THE MINISTER OF STAn ~ 
THE MINISTRY OJ' DEPBNCE (SHRI 
SHIVRAJ V. PATIL): <a> and (b). 
For better utilisaUon of the infrastruc-
tu;re 8!lld manpower available with 
tile IAF and HAL for manufac-
ture/repair/overhaul of aircraft and 
Its systems some tasks performed by 
the IAF in' the past have been traa.s-
ferred to ~  during the past few 
years. The employees of IAF were 
not transferred as these were not re-
quired by the HAL. No emplOYee has 
been retrenched consequent on trans-
fer of tasks. Transferril18 the IAF 
employees to HAL does not necessa-
rily improve the'r career prospects. 

tDc:eatives dvea by Delhi state In-
dustrial Development Corporation 

7563. SHRI BHIKU RAM JAIN: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether the Delhi State I'P'Idus-
trial Development Corporation has 
launched a scheme to provide faC'ili-
ties and incentives to workers and 
artisans belonging to weaker sect ons 
and residing in resettlement colonies: 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 
and ~ ~ Sir. DSIDC has esta-
blished Community Work Centres in 
23 resettlement colonies to provide 
working space in built up sheds for 
self-employment in cottage & fmall 
acale industr' es to the workers and 
artisans belonging to weaker sections. 
Space is provided according to require--
lDent of machinery/equipment to be 
installed by individual allotteE'S who 
are selected by a Committee consis-
tin« of reJ)resentatives of DSIDC, 
Delhi AdmInistration and Ba'lks. The 
basic idea Is to prov'de work and 
livelihood to artisang work-men in 
".rious fields md tradea as near to 
their houses *s .,..able. 

1JIdU8htal '1UMIeIWdaa"' ram "J' HIS. 
T.V ......... Jnrearaar 

75M. SHllI N. DENNIS: Will the 
J.tinister ol INDUSTRY be pleased to 
state: 

(a) the details of the industrial 
under takings in which the family of 
M/s. T.V. Sundaram Iyyenaar eod 
sons are engaged at present; and 
(b) the details of the expansion pro .. 

grammes oA: these industrial under-
takings for the celendar years 1&77-
78-79? 

THE DEPUTY-MINISTER IN THE 
MINISTRY OF INDUSTRY (SliRI P. 
A. SANGMA): (a) The following un" 
dertakings belong to T.V.S. Iyyencnr 
group as per the listing by Deptt. of 
Company Affairs: 

1. Brakes India Limited. 

2. India Motor Parts and Acces-
sories Limited. 

3. Lucas Electrical Tractor Ser-
vices Limited. 

4. Lucas India Services Limited. 

5. Lucas T.V.S. Limited. 

6. Madanapalle Spinning Mills 

Limited. 

71. Sansar Machines Limited. 

8. Silnger Sewing Machines Co. 

9. Singer T.V.S. Limited. 

10. Southern Roadways Limited. 

11. Sundaram Abex Limited. 

12.. Sundaram Clayton Limited. 

13. Sundaram Fasteners Limited. 

14. Sundaram Finance Limited. 

15. Sundaram Industries Limited. 

16. Sundaram Textiles Limited. 

17. Sundharams (P) Limited. 

18. T. V. Sundaram Iyangar 8& 
Sons Linlited. 

19. Torsion Products Limited. 

20. TricbY Steel RoDin, Milll 
Limited. 

21. Wheel In41a Ltd. 

(b) A Statement ia efteloaed 




